
 
 

Action Taken Report 
 
In the matter before the Hon’ble National Green Tribunal, Principal Bench, 
New Delhi in O.A No. 108/2019 (WZ) – Gangarambhai Narsinhbhai Karnavat 
Vs. Stagot Potatoes Products LLP & Ors.  
 
1) Major points in complaint:  

Very strong foul smell by Stagot Potatoes Product locate at Survey No. 675/1, at 
Sundha, Taluka : Palanpur ,Palanpur – 385518, District : Banaskantha, Gujarat, 
cause very strong foul smell spreading in the whole area by the process of 
production of potato powder and the waste coming out of the factory. 

 
2) Direction:   

As per order dated: 26/06/2020 “ State Pollution Control Board  to visit the place 
and submit a factual and action taken report within four weeks”. 

 
3) Latest  status of the Industries:  

 
I. Gujarat Pollution Control Board -Regional office Palanpur has visited the unit 

with reference to Hon’ble NGT order on dated: 04/07/2020 and Vigilance Team 
Gujarat Pollution Control Board -Gandhinagar has also visited the unit on dated: 
17/07/2020. 
  

II. Salient features of  both the inspection reports are as follows:- 
 

a) Stagot Potatoes Product is engaged in manufacturing of Starch from Potatoes.  

b) Nearest village is Sundha which is @ 500 m away from unit. The village school 

is also beyond 500 m from the unit/plant. Unit is surrounded by agriculture land. 

c) Consent to Operate is valid up to 30/06/2022 to operate industrial plant for 

manufacturing of starch from potatoes, 

d) Treated waste water shall be utilized for plantation/irrigation purpose as a 

condition stipulated in consent/permission given to the industry. 

e)  To use that treated wastewater generates from the Effluent Treatement Plant, 

industry has acquired agricultural land/farms of about 42 Acres near by the factory 

and has made MoU with farmers for usage of treated water in their agriculture 

farms through underground pipeline.  

f) At the time of inspection unit/Factory was found not in operation due to non-

availability of raw materials. Unloading of potatoes (raw material) is going on. 
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g) As per the available records, production plant was operated lastly on 07/04/2020 

and then after it is not operated till date due to nonavailability of raw materials 

mainly due to current COVID pandemic situation.  

h) The industry has provided Effluent Treatment Plat (ETP) consisting of  

primary+secondary+tertiary treatment(Anerobic treatment) units. ETP units are 

not found in operation as they are presently taken under cleaning & maintenance. 

i) Unit/Factory has provided flare stack for flaring of gases generated from the 

Anaerobic Digesters. 

j) Any Ponding is not observed in disposal agricultural land and no odour felt in 

disposal agricultural land.  

k) Approx. 10 MT of fibre waste is found stored in open pit, near to the main gate of 

the factory. 

l) Unit/Factory has provided deodorant spray system on the Anaerobic Digesters to 

minimise smell/odour, however rotten odour is felt in the ETP area due to nature 

of the effluent/waste water at the time of inspection. 

m) Unit/Factory has made MoU with M/s Goverdhannathji Energies LLP, village-

Pij,Taluka-Vaso,Dist:Nadiad,Gujarat (which is Bio Gas generating plant )  for 

disposal of fiber waste and ETP waste through tankers.Waste stock is not observed 

in the factory. 

n) Unit/Factory has one boiler having capacity of 2 TPH, using imported coal as a 

fuel. Unit has provided Dust collector (Multi Cyclone Separator) as Air Pollution 

Control Device. 

o) No air pollution generation source from manufacturing process. 

p) Mild rotten smell felt within factory premises due to nature of the effluent/waste 

water.  

q) Four no of ground water sample are collected by the Regional office palanpur on 

dated 04/07/2020 from following points. The results are as under: Copies of 

analysis reports are as Annexure—E 
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                                 Locations
 

Parameters 
 

GPCB 
prescribed 
standards 
in consent 

order 
 
 
 
 
 
 

Borewell 
located 
within 
M/S 

Stagot 
Potatoes 
Products 
LLP unit 

 
1 
 
 

Borewell 
sample 

collected from 
nearby 

borewell 
toward south 
side of stagot 

potato unit  
 
2 
 
 

Borewell sample 
collected from 

nearby borewell 
towards North side 

of stagot potato 
unit, which is 

about 200 m away 
from the unit 

 
3 
 
 

Borewell sample 
collected from 
borewell located 
within agreement 
agricultural land, 
which is about 1.1 
Km away from the 
unit. 
 
              4 

 
   

pH� 6.5 to 8.5 7.44 7.79 7.20 8.34 
Total 

Dissolved solid 
(TDS) mg/l 

2100 758 1170 728 866 

Chloride mg/l 600 90 300 110 140 
Sulphate mg/l 1000 55 168 78 63 

COD mg/l 100 7 11 14 6 
BOD (3 days 
at 27 C) mg/l 

30 0.75 0.72 1.42 0.89 

Sodium 
Absorption 
Ratio (SAR) 

26 7 12 7 12 

r) Two ground water samples are collected during the visit by the vigilance 
team,GPCB, Gandhinagar  on dated 17/07/2020from the following sources, The 
results are as under: 

 Locations
 

Parameters 
 

GPCB 
prescribed 
standards 
in consent 

order 

Bore well located within 
premises of M/s Stagot 
Potatoes Products LLP 

(800 Ft) 
 
1 

Bore well water sample 
located in the farm of Shri 

Ambarambhai P Gothi 
toward south side behind 

unit. (500 Ft) 
2 

pH� 6.5 to 8.5 7.37 7.52 
Total Dissolved 
solid (TDS) mg/l 

 
2100  

 
674 

 
1318 

Chloride mg/l 600 120 460 
Sulphate mg/l 1000 202 151 

COD mg/l 100 6 9 
BOD (3 days at 

27 C) mg/l 
 

30 
 

0.68 
 

0.8 
Sodium 

Absorption Ratio 
(SAR) 

 
26 8 18 
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From the above analysis reports of water samples of bore wells, it is concluded that 
all parameters are within GPCB prescribed norms as mentioned in Consent order. 
(copy of consent order-Annexure-D) 

 
s) Action taken by Gujarat Pollution Control Board sofar for non complience of the 

conditions specifide in the consent order  are as under: (attached as annexure-B,C)  

 

Sr No Date of Inspection Action taken 

1 21-22/08/2017 
Directions under section 33 A of the water act – 

1974 for disconnection of power supply 

2 26/12/2017 
Directions under section 33 A of the water act – 

1974 for disconnection of power supply 

3 28/03/2019 
Directions under section 33 A of the water act – 

1974 for disconnection of power supply 

4 28/03/2019 Forfeit of Bank Guarantee of amount Rs 250000/-

 
 

Encl:- 1)Copy of  Report of both Inspections (Annexure-A). 

2)Copies of  Directions issued to the Industry. (Annexure-B). 

3) Copy of Bank Guarantee forfeit letter(Annexure-C). 

5)Copy of  Concent order of unit (Annexure-D) 

6) Copies of Analysis reports of samplaes (Annexure-E) 
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GUJARAT POLLUTION CONTROL BOARD 
(Regional office-Palanpur) 

Room No: 20 to24, 3rd Floor, JillaSevaSadan-2, Joravar Palace, Palanpur-385001, Dist.-Banaskantha       

Phone: (02742) 251300, 251301             Web Site:-gpcb.gujarat.gov.in 

         Email:-ro-gpcb-pala@gujarat.gov.in XGN Site:- gpcbxgn.gujarat.gov.in 

 

Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ) 
1 

Inspection report 

Inspection Report of M/S Stagot Potatoes Products LLP with reference to Hon’ble National Green 

Tribunal, Principal Bench, New Delhi in O.A No. 108/2019 (WZ) – Gangarambhai Narsinhbhai Karnavat 

Vs. Stagot Potatoes Products LLP & Ors. 

Visit date: 04/07/2020 at 09:10 AM 

Visited by:  

I. Mr. M. S Dasari – Regional Officer, GPCB Palanpur,  

II. Mr V. D Chaudhari – Assistant Environment Engineer (AEE – GPCB Palanpur) and  

III. Mr. B. L Rathod - Assistant Environment Engineer (AEE – GPCB Palanpur)  

1. Background 

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi passed an order dated 

26/06/2020 in O.A No. 108/2019 (WZ) (I.A No. 162/2020 – Gangarambhai Narsinhbhai Karnavat 

Vs. Stagot Potatoes Products LLP & Ors.). The pleading of applicant is M/S Stagot Potartoes 

Products LLP, Survey No. 675/1, At – Sundha, Ta – Palanpur, Dist – Banaskantha, Gujarat is in 

process of production of Potatoes powder and the waste coming out of the factory produces very 

strong foul smell spreading in the whole area where is the factory in operational. The Hon’ble NGT 

direct the Regional officer, State Pollution Control Board to submit the factual and action taken 

report within four weeks. 

2. Permission given to M/S Stagot Potatoes Products LLP: 

M/S Stagot Potatoes Products LLP, Survey No. 675/1, At – Sundha, Ta – Palanpur, Dist – 

Banaskantha, Gujarat has obtained Consent to Establish (CTE) from Gujarat Pollution Control 

Board for manufacturing of Starch from Potatoes @ 1080 MT/M vide CTE No – 77473, date – 

28/03/2016 (copy of the same is enclosed as annexure – 1) subjected to condition specified in the 

order. Further the unit was granted Consent to Operate vide letter dated 08/04/2019 up to 

30/06/2022 to operate industrial plant for manufacturing of starch from potatoes with condition 

specified in the aforesaid order (copy of the same is enclosed as annexure – 2).  

3. Location of the industry showing on google map (500 m radius)  
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GUJARAT POLLUTION CONTROL BOARD 
(Regional office-Palanpur) 

Room No: 20 to24, 3rd Floor, JillaSevaSadan-2, Joravar Palace, Palanpur-385001, Dist.-Banaskantha       

Phone: (02742) 251300, 251301             Web Site:-gpcb.gujarat.gov.in 
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Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ) 
2 

The map shows the nearest village is Sundha is @ 500 m away from unit and the other side of the 

unit/Plant area are agriculture land. The village school is also beyond the 500 m from the location 

of the unit/plant.  

4. Manufacturing process  

The raw material potatoes washing with water to remove coarse particles and sand, then after 
the potatoes are crushed in a Rasping machine till it becomes potato slurry, a mixture of starch 
granules, fiber and water. The slurry is then send to extraction process, there the starch granules 
are extracted from the slurry where starch is send to purification process and fiber is left out. The 
starch slurry is then purified to pure starch milk (a mixture of starch and water) where there are 
no impurities left. The starch milk is a mixture of pure starch and water, the drying process let the 
starch milk to dewater and dry the starch milk to powder form with minimal amount of moisture. 
The final starch product is packed.  

5. Source of wastewater/fibre waste generation: At full capacity of plant 

a. Washing of potatoes – 25 KL/D (Diluted stream) 

b. Process wastewater – 275 KL/D (Concentrated stream: Approx. 150 KL/D generated from raw 
material crushing + Approx. 125 KL/D from Borewell) 

c. Fibre waste – Approx. 7 MT/Day 
6. Treatment and disposal of wastewater: 

The wastewater generated from the washing section of the raw material is being directly collected 
in collection tank, another wastewater stream generated from process after removal of the fibre 
content in the decenter is being sent to collection tank for further treatment. The industry has 
provided Effluent Treatment Plat consisting of following units.  
a. Collection tank  
b. Anaerobic digester (CSTR) 
c. Aeration tank - 2 Nos 
d. Settling tank – 2 Nos 
e. Sand and carbon filters 
f. Decenter 
 

Treated wastewater disposal agriculture land adjoining to the factory/industry  
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(Regional office-Palanpur) 
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Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ) 
3 

 
Treated wastewater disposal agriculture land @ 1.2 Km away from factory/industry 

 
The treated wastewater is being discharged into agricultural farms through underground pipeline 
– about 42 Acre. Copy of the consent of the land owners allowing treated wastewater from the 
industry on Rs 100 Stamp Paper and duly notarized is enclosed as annexure – 3). The location of 
the discharge point shown in the google map.  
 
Another agriculture land marked above using for disposal of treated wastewater through 
underground pipeline, which is crossing two Dantiwada irrigation cannel (Pipeline crossed first 
cannel on top of the cannel and another cannel cross at beneath of the cannel) located at @ 1.2 
Km (Arial Distance) from the unit.  

7. Fibre waste handling: 

The fibre waste is generated from the manufacturing process, which is permitted to disposal to 

the facility, which is generating Bio-gas through tankers. The sludge generated from the Effluent 

Treatment Plant is also being disposed along with fibre waste.  

8. Air Pollution  

Unit has one boiler having capacity of 2 TPH, using coal as a fuel. They have provided Dust collector 

as Air Pollution Control Devices. Unit has also provided stack monitoring facility. There is no 

process emission generated during the manufacturing process, however rotten smell is strongly 

felt in and around the factory premises because of the septic condition of fibre waste.  

9. Complains against industry regarding air, water, odour pollution by the nearby villagers 

There are many complains received from the villagers of Sundha village, Ta – Palanpur, Dist – 

Banaskantha, Gujarat and also received same complains from other Government Departments 

through mails/letters regarding air, water and land pollution by M/S Stagot Potatoes Products LLP. 

Survey No. 675/1, At – Sundha, Ta – Palanpur, Dist – Banaskantha, Gujarat.  

Gujarat Pollution Control Board (GPCB), Regional Office, Palanpur has carried out inspection and 

sampling of the aforesaid unit and also issued necessary directions to comply the conditions 

specified in the Consent/Permission granted to the unit, which also includes disconnection of 

power supply to the unit. The details are given below. 
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Visit Report dated 04/07/2020 in the OA No. 108/2019 (WZ) 
4 

Action taken by Gujarat Pollution Control Board:  

Sr No Date of Inspection Action taken 

1.  21-22/08/2017 Directions under section 33 A of the water act – 1974 for 
disconnection of power supply 

2.  26/12/2017 Directions under section 33 A of the water act – 1974 for 
disconnection of power supply 

3.  24/12/2018 Notice of Directions under section 33 A of the water act – 
1974. 

4.  28/03/2019 Directions under section 33 A of the water act – 1974 for 
disconnection of power supply 

5.  28/03/2019 Forfeit of Bank Guarantee of amount Rs 250000/- 

6.  13/03/2020 Show cause Notice 

7.  07/04/2020 Show cause Notice 

 

10. The industry was visited on dated 04/07/2020: Observations 

 Unit was found not in operation due to non-availability of raw materials.  

 ETP units are found not in operation as unit was not in operation.  

 Provided boiler are found not in operation.  

 Mild rotten smell felt within unit premises.  

 Ponding is not observed in disposal agricultural land and no odour felt in disposal agricultural 

land.  

 Four no of ground water sample are collected from following point.  

o Borewell located within M/S Stagot Potatoes Products LLP unit.  

o Borewell sample collected from nearby borewell toward south side of stagot potato 

unit 

o Borewell sample collected from nearby borewell toward North side of stagot potato 

unit, which is about 200 m away from the unit.  

o Borewell sample collected from borewell located within agreement agricultural land, 

which is about 1.1 Km away from the unit.  

 Approx. 10 MT of fibre waste is found stored in open pit, near to the main gate of the factory.  
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~-.U
GPCB

CTE NO. 77473

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

8ector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax: (079) 23232156
Website: www.gpcb.gov.in

"Consent to Establish"(CTE)

NO: GPCB/ CCAlBK-342/ID- 49934/
TO,

)dIS. sTAGOT POTATOES PRODUCT,
"-./ sR NO- 675/1,

AT:sUNDHA,PlAANPUR,
TA:PALANPUR, DlsT: BANAsKANTHA.

SUB: Consent to Establish (CTE) under Section 25 of Water Act 1974 and Section 21 of Air Act 1981
REF: 1) Your application No 103068 dated 2410212016.

Sir,
Without prejudice to the powers of this Board under the Water (Prevention and Conlrol of Pollu~on) Act-1974,

the Air Act-1981 and the Environment (Protection) Acl-1986 and without reducing your responsibilities under the said
Acts in any way, this is to inform you that this 80ard grants Consent to Establish (eTE) for setting up of industrial
plant/activities at SR NO· 675/1, AT:SUNDHA, PLAANPUR, TA:PALANPUR, 0151: BANASKANTHA for the
manufacturing of the following items.
The Validi eriod of the order will be Seven

Sr. No. Produet--- -
j S~~_h _

Specific Condition: Unit shall obtain permission from competent authority for withdrawal of 335 KLPD of
groundwater at the time of CCA application.

CONDITIONS UNDER WATER ACT 1974:

1 The quantity of the industrial waste water shall not exceed 300 KLPD.
2. The quantity of the domestic waste water (sewage) shall not exceed 8.0 KLPD.
3 The unit shall install flow meters for measuring categol)' wise (category as given in water cess Act-1977

Schedule-II) consumption of water and regular water cess returns shall be submitted & paid.
4. The effluent treatment plant consisting of the following units as well as other adequate ETP units shall be installed

• Oil & Grease Trap Tank
• Raw Effluent Collection Tank
• Primary Settling tank
• Aeration tank 1
• Secondary settling Tank
• Aeration Tank 2
• Secondary settling Tank 2
• Treated Holding Tank
.Inal Discharge Tank .

LJ:IHEENA\DRAFTSII'INICTE DRAFT

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation

Ou
tw
ar
d 
No
:3
50
06
8,
28
/0
3/
20
16
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5. The quality of industrial effluent shall conform to the following standards before discharge for gardening after ETP
treatment.

PARAMETERS PERMISSIBLE
LIMIT

PH 6.5 TO 8.5
Temperature 40° C
Colour (pl.co.scale) in units 100 units--~
Sus ended Solids 100 m II
Oil and Grease .1 10mgll
Ammonical Nitro en 50 m II

'BOD5dasat200C 30m/l
COD 100 m /1
Chloride 600 m /1

~-------- 1000mll

Total Dissolved Solids 2100 m /1
Percent~-'- 60%
Inse~li~ldesSodium i Absen.t

• All efforts shall be made to remove colour & unpleasant odour as far as practicable,
6. The effluent confirming to the above standards shall be discharged for gardening after ETP treatment.
7 Sewageshall be disposed of through septic tank/soak pit system

CONDITIONSUNDER AIR ACT 1981:
8. The followin shall be used as fuel.

Sr.No. Fuel Quantit
1 Coal 333.33 K IHr

9. The applicant shall install & operate air pOllutioncontrol system in order to achieve norms prescribed below.
10. The flue as emission th~ack shall conform to the followin standards:

Stack Stack altached Stack Air Pollution Parameter
No to height in Control system

Meter
Boiler 33 Dust Collector Particulate Malter

& 802

D-\IIFf-:NA\DRAFTS\PTN\CTF DRAFT 2of]Ou
tw
ar
d 
No
:3
50
06
8,
28
/0
3/
20
16
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax: (079) 23232156

CONDITIONS UNDER HAZARDOUS WASTE Website: www.gpcb.gov.in

15. Applicant shall have to comply with provisions of Hazardous Waste (Management, Handling & Trans
Boundary Movement) Rule-200B.

16 The applicant shall provide temporary storage facilities for each type of hazardous Wasle as ~r Hazardous
Waste (Management, Handling & Trans boundary Movement) Rules-200B.

GENERAL CONDITION:
17. Adequate plantation shall be carried out all along the periphery of the industrial premises in such a way that

the density of plantation is at least 1000 trees per acre of land and a green belt of 10 meters width is
developed

18. The applicant shall have to submit the relurns in prescribed form regarding water consumption and shall
haveto make payment of water cess to the Board under the Water Cess Act-1977.

19. In case of change of ownership/management the name and address of the new ners/partners/directors/
proprietor should immediately be intimated to the Board

20. The applicant shaH however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gaseous emission or sewage waste from the proposed industrial plant
The applicant is required to make applications to this Board for this purpose in the prescribed forms under
the provisions of the Water Act-1974, the Air Act-1981 and the Environment (Protection) Act-1986

21. The concentration of Noise in ambient air within the premises of industrial unit shall not exceed fOllowing
levels
Between6AM and 10 P.M: 75 dB(A)
Between 10 P.M. and 6AM.: 70dB(A)

22. Applicant is required to comply with the manufacturing, Storage and Import of Hazardous Chemicals
Rules1989 framed under the Environment (Protection) Act- 1986.

23 If it is established by any competent authority that the damage is caused due to their industriai activities to
any Person or his property .in that case they are obliged to pay the compensation as determined by the
com~tent authority.

24. The applicant shall not carry out any activities or projects listed in schedule of the new EIA Notification dated
14/09/06 requiring prior Environment Clearance.

For and on behalf of
GUJARAT POLLUTION~

(N.M.TABHANI)
SENIOR ENVIRONMENTAL ENGINEER

D;\HEENAIDRAFTSIPTNIC'J'E DRA.F'I 30f3

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation

Ou
tw
ar
d 
No
:3
50
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8,
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/0
3/
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16
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